NATIONAL COMPANY LAW TRIBUNAL

MUMBA] BENCH MUMBA]
\,\

C.P. No. 663/(MAHJ/201 7
CORAM:

SHRIB. S. V. PRAKASH KUMAR
MEMBER ()
SHRI v, NALLASENAPATHY

MEMBER (1)

”'“Sd‘:jfon gl Y on Boarq. | L
v

i | Sd- (
V- NALLASEN A p g7y L gt
Mempber ( Technical) I\I?Ifm‘!/) P I(z]Afi(ASjI){ KUI\{AR

€r (Judicja



